Title: Regarding police atrocities against the women agitating for shortage of water at the residence of the Honourable Prime Minister.
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MR. SPEAKER: Hon. Members, if you want to raise matters during Zero Hour in this manner, it will be very difficult
to run the House.

...(Interruptions)
MR. SPEAKER: | have a list. | will call one-by-one and not like this.
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MR. SPEAKER: Now, Shri Suresh Kurup will speak.
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MR. SPEAKER: Shrimati Renuka Chowdhury, you are a senior Member. You have already raised the matter.
...(Interruptions)
MR. SPEAKER: Please hear me first. What is this?
...(Interruptions)
SHRIMAT | RENUKA CHOWDHURY : She wants to speak.
MR. SPEAKER: Why should you recommend her name?
...(Interruptions)
MR. SPEAKER: She can straightaway raise the matter.
...(Interruptions)

MR. SPEAKER: No, no; you have raised a matter with regard to privileges. You have given a notice. It is under my
consideration. | have already called for the facts.

...(Interruptions)
MR. SPEAKER: How can you raise the matter like this?
SHRI SURESH KURUP (KOTTAYAM): Sir, it is with a very heavy...(Interruptions)
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MR. SPEAKER: If you are not going to cooperate with the Chair, | am going to adjourn the House.
...(Interruptions)
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MR. SPEAKER: This will not go on record.



(Interruptions) *
MR. SPEAKER: The House stands adjourned to meet again at 2.15 p.m.
1316 hrs
The Lok Sabha then adjourned till Fifteen minutes
past Fourteen of the Clock.
1422 hrs
The Lok Sabha re-assembled after Lunch at twenty-two minutes
past Fourteen of the Clock.
(Mr. Basu Deb Acharia in the Chair)

MR. CHAIRMAN : Shri Ram Jethmalani to move the Bill to repeal the Indian Companies (Foreign
Interests) Act, 1918 and the Companies (Temporary Restrictions on Dividends) Act, 1974.

...(Interruptions)

SHRI K.P. SINGH DEO (DHENKANAL): She has been insulted by the Collector. She is talking about the
privilege notice. The lady MP has been insulted by a Collector.

MR. CHAIRMAN: She can raise it tomorrow.
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MR. CHAIRMAN: Nothing will go on record, except the speech of the Minister.
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MR. CHAIRMAN : Nothing will go on record except what the Minister says.
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MR. CHAIRMAN: Nothing will go on record now.



